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" Apart from the ab.Jve, at is also 
hoped 1hat the Government of the 
People's Republic of China would 
respect the sovercian raghta of 
the Government of J ammu and 
Kashnur, and, therefore, of the 
Government of In:ha, over Man-
sar m Western Tibet' 
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!VU. Deputy-Speaker: The question 
JS 

· That the House do now adjourn" 

The motton was ne"atwed 

18.52 bn 

ANTI-CORRUPTION LAWS 
<AMENDMENT) BILL 

'l'lhe Mlalster ot State ha :.be Mlah-
try or Btme Afrain (Sbri Vld7• 
ChU'aD Sbllkla>: I beg to move: 

"That the BW turther to amend 
the anti-corruption law.. be taken 
mto comlder.atlan" 
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Kb*. DcrpotySpeaker: Motion nnved:

“That the Bill further to amend 
the anti-corruption laws, be taken 
into consideration"

Shri Vidjra C ha ran Shukla: Under 
section 5(3) of the Prevention of Cor
ruption Act, 1947, as it stood

Mr. Depnty-Speaker: He may conti
nue  tomorrow. The  House  stands 
adjourned till 11 a.m tomorrow.

18-5% bn.

The Lok Sabha then adjourned till 
Eleven  of the clock on Thursday, 
June 15. 1967/Jyaistha 25, 1889 (Sakai
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